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CENTflAL AOflNISTRATIVE TRIBUNAL

PRINCIPAL BENCH

0.A, NO. 503/1995
W>A. NO.

New Delhi this the 22nd day of ^brch, 1996.

HON»BLE SHRl S. R, ABIGE, PEWBER (a)
HON«BLE OR. A. UEDAVALLI, PEflBER (j)

Smt. Archana Vaehisht
D/0 Shri H. C. V.aiaht,

Delhi Poorvi Shalimar Bagh,
• • •

( By Shri S. K. Biaaria, Advocate )

-Veraua-

Applicant

1.

2.

Lt • Oovernor through
Chief Secretary,
Gowt, of NCT of Delhi,
5, Shamnath fiarg.
Delhi. '

Director of Education.
Gowt. of NCT of Delhi,
Old Secretariat.
Delhi. '

( By Shri Raj Singh, Advocate )
• • • Neapondenta

ORDER (ORAL)

Shri S. R. Adiga, Nanber (A) _

Uapnad counsel fop the applloent states that
the applicant has been called fop appointiwnt and
undep the cipcueatance. no gpievance nou subaists.
Ppayep fop uithdpaual of the 0.*, i, alloued.

2. The 0.A, la diaelaaed aa uithdpaun. No coata.

( Dr. A. Vedavalli )
'baiber (3) ( S, R, Aolige )

laiRber (A)


